Income Limit for Old age Pension

*14/13/29. Sh. VARUN CHAUDHARY, MLA, Mullana

Will the Minister of State for Social Justice & Empowerment be pleased to

state the time since when the income limit for old age pension was last reviewed by the Government

togetherwith the reasons for delay in registration of new pensioners?

OM PRAKASH YADAV MINISTER OF STATE FOR SOCIAL JUSTICE AND
EMPOWERMENT

Sir,

Question

Answer

Will the Minister of State for Social Justice &
Empowerment be pleased to state the time since when
the income limit for old age pension was last reviewed
by the Government togetherwith the reasons for delay

in registration of new pensioners ?

The income limit for Old Age Samman
Allowance was last reviewed in the year
2012. At present, a person whose income
from all sources together with that of his/her
spouse does not exceed Rs. 2,00,000/- per
annum is eligible for the Old Age Samman
Allowance. Till 22" March, 2012, this limit
was Rs. 50,000/- per annum. The
Government has shifted to pro-active basis
for identifying beneficiaries in which
Government  directly  approaches the
beneficiaries and seeks their consent based
on data verified in Parivar Pehchan Patra.
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